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URL of website 

OPERATING IN REAL ESTATE SECTOR AT MUMBAI, MAHARASHTRA 

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of 
India (lnsolvency Resolution Process for Corporate Persons) Regulations, 2016) 

Name of the corporate debtor 
alona with PAN /CIN/LLP No. 
Address of the registered office 
(as per MCA records) 

INVITATION FOR EXPRESSION OF INTEREST FOR 

/ services 

'NARANG DEVELOPERS PRIVATE LIMITED' 

Details of place where majority 
fixed assets are located 

RELEVANT PARTICULARS 

Quantity and value of main 
products services sold in last 

Number of employees / workmen 
8 Further details including last 

available financial statements (with 
schedules) of two years, lists of 
creditorS are available at URL: 

Eligibility for resolution applicants 
under section 25(2)(h) of the Code 
is available at URL: 

10.Last date for receipt of expression 
of interest 

Installed capacity of main products Not Applicable 

FORM G 

prospective resolution applicants 

of Mumbai (Maharashtra) 

and request for resolution plans to 
prospective resolution applicants 

Rakesh Bothra 

NARANG DEVELOPERS PRIVATE LIMITED 
U45200MH1990PICO58917 
Narang Manor Plot No 96-B, Ground Floor, 
15th Road, Bandra-W, Mumbai, Maharashtra, 
India 400050 

11. Date of issue of provisional list of 8h January 2025 
prospective resolution applicants 

16. Process email id to submit EOI 

NA 

12. Last date for submission of 13h January 2025 
objections to provisional list 

13. Date of issue of final list of 21st Januay 2025 

Further Details can be sought from the RP by 
sendingan email on 

14. Date of issue of information|25th January 2025 
memorandum, evaluation matrix 

Financial Year 2022-23 indicate Other Incomel 
(lnterest Income) of Rs. 2249Lakhs 
NIL 

Place: Mumbai 

The details can be sought by sending an 
email on irp.narangdevelopers@gmail.com 
and / or Virtual Data Room in accordance 
with the provisions of the Code and 

The detailed invitation for expression of 
interest which shall include the eligibility for 
resolution applicants under Sec 25(2)(h) of 
the Code can be sought by sending an email 
on cirnnaranadeveloners@amail.com 

31st December 2024 

Date: 16th December 2024 

15. Last date for submission of 24th February 2025 
resolution plans 

Resolution Professional of Narang Developers Private Limited 
(Undergoing CIRP vide order dated March 28, 2024) 

cirp.narangdevelopers@gmail.copO 

Registration Number: IBBI/IPA-001//P-P-01758/2019-2020/12675 

AFA Valid till December 31, 2025 

Address & email id registered with lBBI: 
119-A, 1ST Floor, Vinay Bhavya Complex, 159 CST Road, Kalina Santacruz East Mumbai City 

Maharashtra- 400098 ip.rakeshbothra@gmail.com 

OTHRA 

Process specific email id for correspondence: cirp.narangdevelopers@gmail.com 
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With favourable economic
conditions and the govern-
ment’s focus on electric
commercial infrastructure,
electric three-wheeler sales
saw 5.34 per cent year-on-
year (YoY) growth in 2024.

According to Vahan data,
6,14,677 electric 3Ws were
registered between January
and December up from
while 5,83,476 units during
the corresponding previous
period.

Credit rating agency
ICRA has forecast the elec-
tric 3W segment accounting
for 14-16 per cent of new
3W sales (excluding rick-
shaws) by FY25, up from the
present 8 per cent. The pen-
etration is estimated to rise
to 35-40 per cent by FY30 as
the products gain more ac-
ceptance, and financing-re-
lated challenges subside.

UPWARD TREND

Kinjal Shah, Vice-President
and Co Group Head, Cor-
porate Ratings, ICRA, said:
“In 10M FY23, the 3Ws (ex-
cluding rickshaws) recor-

ded an electric penetration
of 8 per cent compared to 4
per cent for 2Ws and one
per cent for passenger
vehicles. While sales
dropped substantially after
the pandemic, they reboun-
ded in the current fiscal
year, surpassing pre-pan-
demic levels by a solid mar-
gin. 

“A favourable regulatory
environment with Central
and State subsidies to lower
capital costs, as well as a re-
duction or waiver of regis-
tration fees, road tax and
permit requirements, con-
tinue to be supportive of e-
auto adoption. 

“Coupled with the lower
running costs, this results in
a much lower (40-45 per
cent) total cost of owner-
ship than conventional
diesel or CNG 3Ws, making

the conversion to e-autos an
attractive proposition.”

Between July and Decem-
ber, 3,07,450 electric 3Ws
were registered. According
to BNP Paribas, in Septem-
ber, electric 3W sales
volume grew 9 per cent YoY
and 3 per cent MoM. EV
penetration in 3Ws im-
proved to 58.9 per cent
month-on-month in
September from 57.5 per
cent in August.

MARKET SHARE

Bajaj Auto’s market share
improved the most MoM to
8.0 per cent in September
(6.6 per cent in August), fol-
lowed by Mahindra and
Mahindra at 9.8 per cent in
September (8.5 per cent in
August).

E3W PENETRATION

“Among the States we track,
E3W penetration in
September rose the most on
month in West Bengal and
deteriorated the most in Ra-
jasthan. We continue to see
policy continuity and in-
creased focus of OEMs
launching their models in
multiple cities,” said BNP
Paribas.

Aroosa Ahmed
Mumbai

Electric three-wheeler sales see
5.34% YoY uptick in Jan-Dec

India’s exports of petroleum
products rose on an annual
basis aided by higher ship-
ments of petrol, aviation tur-
bine fuel and fuel oil.

The Petroleum Planning
and Analysis Cell (PPAC)
said exports of refined
products rose 12.7 per cent y-
o-y to 5.05 million tonnes
(mt) provisionally in Octo-
ber. Month-on-month, the
shipments were lower by
22.2 per cent.

Export of POL products
increased 4.2 per cent y-o-y
during April-October to
36.76 mt largely on account
of an increase in outbound
cargoes of petcoke, fuel oil,
petrol and jet fuel.

Xavier Tang, Market Ana-
lyst at Vortexa, said India’s
refined product exports in-
creased by 20 per cent y-o-y
in October.

“The export growth, when
compared on a year-on-year
basis, seems high due to

lower exports in October
2023; October 2024 exports
are also down slightly from
the average volumes in the
first nine months of the
year,” he told businessline.

Data from the PPAC show
that diesel exports rose by
6.2 per cent y-o-y to around
554,511 barrels per day (bpd)
in October. 

Month-on-month, the
shipments fell 16.6 per cent.
Petrol, or motor spirit (MS),
shipments rose a whopping

104.5 per cent y-o-y and 9.1
per cent m-o-m to 402,845
b/d during the same period,
Vortexa’s data showed. Jet
fuel shipments fell 30.6 per
cent m-o-m to 159,971 bpd in
October. However, cargoes
were higher by 32.4 per cent
on an annual basis.

ASIA SHIPMENTS UP

“A closed east-west diesel arb
(arbitrage) to Europe,
coupled with tighter diesel
supplies in Asia due to sev-

eral unplanned refinery out-
ages have driven Indian re-
finers to export more
diesel/gasoil to Asia. More In-
dian diesel/gasoil cargoes
loaded for Asia this month,
with limited arbitrage oppor-
tunities to Europe,” he said.

After hitting a six-month
high in September 2024,
diesel exports are expected
to lose steam during the fest-
ival season impacted by
weakening price arbitrage in
Europe amidst anticipation
of higher domestic consump-
tion in October- December.

Vortexa said strong ex-
ports were driven by weak
domestic demand , as well as
an open diesel arbitrage to
Europe. 

“Our preliminary data
show India’s refined product
exports in November match-
ing October’s levels, but
down y-o-y. Higher domestic
demand, and weak export
margins especially to the
West, are likely to keep a lid
on India’s refined product
exports in December,” Tang
said.

India’s petro product exports
rose in Oct, led by petrol, ATF 
FUELLING SALE. With limited arbitrage opportunities in Europe, exports to Asia increased

Rishi Ranjan Kala
New Delhi

The Ministry of Mines has
asked the Geological Survey
of India (GSI) to carry out
“further explorations” to
determine the commercial
feasibility of extracting lith-
ium in Resai district of
Jammu and Kashmir. 

Further studies on the
nature of the resource have
also been commissioned.

Additional areas are being
explored and could be added
to the existing block if
enough reserves are found
to make the mining activity
“commercially viable,” a
senior Ministry o�cial told
businessline.

Most of the existing re-

serve is in ore form. Previ-
ous attempts to auction 5.9
million tonnes of reserves in
J&K — touted to be the first
major lithium find in the
country — have not been
successful. Two auction at-
tempts found no takers. 

Lithium, called white
gold, is seen as one of the key
minerals required for India’s
shift to green energy and re-
duce its carbon footprint. 

It finds usage in energy
storage solutions, batteries
(lithium-ion), electric
vehicles, mobile phones,
among others.

NEW AREAS ADDED 

According to the o�cial,
new areas around the exist-
ing blocks of Salal–Haimana
area of Resai district are be-

ing explored. 
The Ministry will come up

with a “more detailed and
comprehensive report” on
the availability of lithium
and its commercial pro-
spects, including processing
needs. 

The Ministry will look to
prepare reports up to G2
level where studies will
mention the estimated de-
posits with a moderate level
of confidence. This is called

general exploration stage.
Resai’s lithium blocks are
mostly at G3 stage (pro-
specting), which apparently
is seen as a reason for the
less-than-expected com-
mercial interest during
auctions.

In mining parlance, G4
stage is called reconnais-
sance, G3 stage prospecting,
G2 mines fit for general ex-
ploration, while G1 where
detailed exploration can be
taken up. 

LITHIUM BLOCKS

“Feedback from the industry
suggests that more detailed
studies were required for
the J&K lithium blocks. So,
the GSI has been asked to
carry out more exploration
activities there, add some

more areas to the existing
block, check the commercial
viability nature of reserve
and so on. Once the report
comes in, probably in the
next month or so, and if seen
to be commercially viable,
the Ministry will take a call
on the nature of licence —
composite or otherwise —
auction and other issues,”
the o�cial in the know said. 

EXTRACTION METHODS

The processing and refining
methods for lithium ore can
vary depending on the type
of the ore deposit, the char-
acteristics of the ore, and the
intended end-use of the lith-
ium compounds. Successful
experimentation has been
done for extraction of lith-
ium from mineral concen-

trate in laboratory scale.
India is completely de-

pendent on imports for its
lithium requirement. 

As per consultancy firm,
CareEdge Ratings, in FY24,
India had a demand for 15
GWh of Li-ion battery stor-
age largely from EVs and
consumer electronics. This
demand is expected to reach
54 GWh by FY27 and 127
GWh by FY30.

The Ministry is also work-
ing on a National Critical
Minerals Mission on acquis-
itions overseas, G2G sup-
port mechanism for private
players looking at acquisi-
tions overseas, securing sup-
plies of these critical miner-
als, funding mechanism if
necessary, and processing
capacities. 

Abhishek Law
New Delhi

Lithium exploration in J&K to be stepped up; more blocks may be added

AAP’s final candidates list
out; Kejriwal from New Delhi 

New Delhi: After the Aam Aadmi
Party (AAP) released its final list
of 38 candidates for the
upcoming Assembly polls in
Delhi , party supremo Arvind
Kejriwal took a swipe at the BJP
that it has no chief ministerial
face. The AAP has fielded
Kejriwal from New Delhi,
besides repeating Chief Minister
Atishi from Kalkaji. PTI

QUICKLY.
At 162 mt, coal imports 
up 4% in April-October 

New Delhi: The country’s coal
import rose by 4.2 per cent to
162.45 million tonnes (mt) in
the April-October period of the
current financial year compared
to 155.87 mt in the year-ago
period. Coal imports in October
dropped by 14.4 per cent to
21.84 mt compared to 25.54 mt
in the corresponding month of
the previous fiscal, according to
data compiled by mjunction
services, a B2B e-commerce
platform. PTI

All roads in Maharashtra led
to Nagpur on Sunday as the
much-awaited Cabinet ex-
pansion of the BJP-led gov-
ernment happened. 

A total of 39 Ministers
were sworn in during the ce-
remony that set the stage for
the winter session of the
State legislature, beginning
Monday.

Governor CP Radhakrish-
nan administered the oath of
o�ce in a solemn yet
charged atmosphere, mark-
ing a significant shift in the
State’s power dynamics. Of
the 39 Ministers, 33 were of
Cabinet rank, and six minis-
ters of State.

The BJP claimed the lion’s

share with 19 ministerial
berths, followed by 11 for the
Eknath Shinde-led Shiv
Sena, and nine for the Ajit
Pawar faction of the NCP.

ROLLING INTO ACTION

Women leaders made their
presence felt in the male-
dominated arena, with four

women ministers taking
oath: BJP’s Pankaja Munde,
Madhuri Misal, and Meghana
Bordikar, and the NCP’s
Aditi Tatkare. 

Their induction is seen as
a step towards greater rep-
resentation, though still a
long way to go. Two of the
four aforementioned women

leaders — Bordikar and
Misal — have taken oath as
Ministers of State along with
Pankaj Bhoyar (BJP); NCP’s
Indranil Naik; and Shiv
Sena’s Ashish Jaiswal and
Yogesh Kadam.

FOCUS ON ISSUES

The expansion comes just
days after the December 5
swearing-in of Devendra
Fadnavis as Chief Minister,
alongside Eknath Shinde and
Ajit Pawar as Deputy Chief
Ministers.

The timing of the Cabinet
expansion, on the eve of the
winter session, adds an air of
urgency and intrigue, sig-
nalling that the government
is gearing to address press-
ing issues while consolidat-
ing its grip on the State’s
political landscape. 

Our Bureau
Pune

A NEW DAWN. Governor CP Radhakrishnan administered the
oath of o�ce, in Nagpur on Sunday PTI

39 ministers join Maharashtra Cabinet, 
with BJP walking away with 19 berths 

Foreign Portfolio Investors
(FPI) continued to buy Indian
equities in the second week of
December, pumping ₹22,765
crore net so far this month, de-
positories data showed.

This provided a momentum
to the secondary market, driv-
ing equity benchmarks higher
last week. 

The latest inflows included
net investments of ₹14,435
crore through stock exchanges
till December 13.

The net FPI inflows reading
was in sharp contrast to their
net outflows of ₹21,612 crore
in November and massive net
exit of ₹94,017 crore in Octo-

ber. While FPIs had been heavy
sellers of Indian equities the
previous two months, they
have been big investors in the
primary market, injecting over
₹1.10-lakh crore this calendar
year. Net FPI investments into
Indian equities this calendar
year stood at ₹7,747 crore. 

If this continues till Decem-
ber 31, this may be the second
consecutive year when FPIs
would be net buyers, say cap-
ital market observers.

VK Vijayakumar, Chief In-
vestment Strategist, Geojit
Financial Services, said, “FPIs
turning buyers in December
after relentless selling in Octo-
ber and November has con-
tributed to the recovery in the
market from the November
lows. FPI buying has triggered

a rally in large caps particularly
in banking and IT”.

Even though FPIs turned
buyers in December, they were
big sellers,too, on certain days,
he said. “This indicates that at
higher levels, they may again
turn sellers since valuations
continue to be relatively high
compared to other markets.
Rising dollar is another con-
cern that might prompt FIIs to
sell at higher levels,” Vijayaku-
mar added.

Vipul Bhowar, Senior Dir-
ector - Listed Investments,
Waterfield Advisors, attrib-
uted the recent rally to positive
political developments, a re-
covery in corporate stocks, in-
creased foreign investments

— both in primary and second-
ary markets, and broad sector
participation. 

“Historical data show that
the Nifty index closed higher in
71 per cent of Decembers since
2000, with significant gains
noted in 2023 and 2020,” he
added.

KR Srivats
New Delhi

FPIs remain net buyers in Indian equities,
infuse ₹22,765 crore so far in December

The short-term outlook is bullish
for Swan Energy. The stock has
made a bullish breakout above
the key resistance level of ₹757. 

On Friday, the price fell back
below ₹757 but did not sustain. 

It has risen back very well from
around ₹742. That indicates that
the breakout is valid. It also
signals that strong buyers are
there at lower levels to limit the
downside. 

Moving average cross overs on
the daily chart also strengthens
the bullish case. 

Swan Energy share price can
rise to ₹860-865 in the coming
weeks. Traders can go long now
at ₹787. Accumulate on dips at

₹760. Keep the stop-loss at ₹732
initially. Trail the stop-loss up to
₹795 as soon as the stock goes
up to ₹805. 

Move the stop-loss further up
to ₹830 when the price touches
₹845. Exit the longs at ₹860.

Note: The recommendations are based
on technical analysis. There is risk of loss
in trading.

TODAY’S PICK.

Swan Energy (₹787): BUY

Gurumurthy K
bl. research bureau
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Disclaimer: Readers are requested to verify
& make appropriate enquiries to satisfy
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advertisement before responding to any
published in this newspaper. THG
PUBLISHING PVT LTD., the Publisher &
Owner of this newspaper, does not vouch for
the authenticity of any advertisement or
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Having spearheaded a textile
business for the last 30 years,
Surat-based businessman
Ashok Mehta has diversified
into the semiconductor in-
dustry by setting up an ₹870-
crore Outsourced Semicon-
ductor Assembly and Test
(OSAT) facility having capa-
city to produce three million
chips per day. On Sunday, this
facility, Suchi Semicon, was
inaugurated near Surat.

“We have been construct-
ing this plant for the last two
years. We are now ready with
the plant and the trial run will
begin by January 2025. Once
it finishes, we will begin com-
mercial production in the first
quarter of the next financial
year,” said Mehta, founder
and director of the Suchi
Group. “I have been associ-
ated with the textile sector for

the last 30 years. It was next to
impossible to diversify into
such a technical sector (like
semiconductors). But I was
determined,” said Mehta. 

He saw an opportunity to
diversify during the Covid
pandemic and took the initiat-
ive to set up a semiconductor
unit. 

He said once the trial run

starts, it would take 2-3
months to start commercial
production. The company has
already employed 120 engin-
eers for operating the new
OSAT facility, which was
formally unveiled by Union
Minister of Jal Shakti CR
Patil. The company said that
the trial run has been post-
poned as some machines for
the OSAT facility, being pro-
cured from South Korea, have
been delayed during. 

“We are producing SoIC
chips (System on Integrated
Chips) in Phase-1 for which
we have identified a US-based
buyer,” Mehta said, adding
that the facility is being set up
with the help of partnership
between semiconductor play-
ers from Japan and the Philip-
pines. “We cannot reveal the
names now due to the non-
disclosure agreements,” he
added. 

It has already applied
for the Centre’s incentives

under SPECS (Scheme for
Promotion of Manufacturing
of Electronic Components
and Semiconductors), as well
as the India Semiconductor
Mission (ISM), and is expect-
ing to get incentives both
from the Centre and the
State.

EXPANSION PLANS

It will spend ₹870 crore on the
plant that will be set up in
three phases in the next three
years. “In future, we will ex-
pand this facility to produce 5
million chips per day.” 

Mehta said his textile en-
terprises were debt free and
the banks were ready to
provide 30 per cent of the in-
vestment as a loan. 

“We are also going to start a
design division for semicon-
ductor chips,” Mehta said.
The clean rooms in the facility
spread over 15,000 sq feet
took about six months to be
constructed.

Avinash Nair
Surat (Gujarat)

Suchi Semicon launches ₹870-crore chip
plant in Surat; trial production in January 

The company has
employed 120
engineers to
operate the
Outsourced
Semiconductor
Assembly and Test
facility, which was
formally unveiled 
by Union Minister 
of Jal Shakti 
CR Patil

Union Minister of Ports, Ship-
ping and Waterways Sarba-
nanda Sonowal on Sunday un-
veiled a policy for cargo
promotion, ‘Jalvahak’, in-
centivising movement of
long-haul cargo via National
Waterways on the Ganga, the
Brahmaputra and the Barak
rivers.

Sonowal also flagged o�
cargo ships MV AAI, MV
Homi Bhaba along with MV
Trishul with two Dumb
Barges Ajay and Dikhu from
the Garden Reach jetty in
Kolkata. This marked the be-
ginning of a fixed scheduled
cargo service from Haldia via
National Waterways 1 (the
Ganga) and 2 (the
Brahmaputra). 

The fixed-day scheduled
sailing service will see vessels
ply on the Kolkata-Patna-
Varanasi-Patna-Kolkata
stretch of NW 1 and between
Kolkata and Pandu in Guwa-
hati on NW 2 via the Indo-

Bangladesh Protocol Route
(IBPR). 

The scheme o�ers reim-
bursement of up to 35 per
cent of the total operating ex-
penditure incurred while
transporting cargo. It encour-
ages cargo owners to hire ves-
sels owned or operated by or-
ganisations other than Inland
Waterways Authority of India
(IWAI) or Shipping Corpora-
tion of India Limited. The
scheme is ideal for major ship-
ping companies, freight for-
warders, trade bodies and as-
sociations that handle bulk
and containerised cargo

Govt unveils scheme to
move cargo via waterways 
Our Bureau
Kolkata 
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या मालमत्तेचा पूणर् तो भाग आिण ज्याच्या चतुःसीमा पुढील �माणे : पूवर् : घर, प�श्चम : घर, उत्तर : खुला 
भूखंड, �स्तािवत रस्ता आिण दिक्षण : घर

११ ऑगस्ट २०२३, / 
रु १३,२२,१७१. ०० 

िदनांक ०७ ऑगस्ट २३ रोजी

रु १०२५००० /- 
रु १,०२,५०० /- 

रु १,००० /-   

२   ८०१० एच एल ००१०४४६०६ 
अजय िसंग दासना / पुष्पा बाई

सदिनका �मांक ३१०, क्षे� ५९० चौरस फ�ट चटई क्षे�, ३ रा मजला, इमारत नामे भैरव पॅलेस, ज्याची 
बांधणी घर �मांक २३ ए, २३ बी, २५ आिण ८२१ येथे करण्यात आली आहे या,सव्ह� �मांक क� एल _१६ इ 
६५/ १+२, क्षे� ६३९. ५३४ चौरस मीटसर्, सेक्टर १६ इ, मौजे रोडपाली, तालुका पनवेल, िजल्हा रायगड, 
या मालमत्तेचा पूणर् तो भाग आिण ज्याच्या चतुःसीमा पुढील �माणे : पूवर् : घर, प�श्चम : घर, उत्तर : घर, आिण 
दिक्षण : खुला भूखंड / �स्तािवत रस्ता

 १० नोव्हेंबर २०२३// 
रु २०,५५,००७. ०० 

िदनांक ०९ नोव्हेंबर २०२३ रोजी

रु १९३०००० /- // 
रु १९३००० /-// 

रु १००० / -

ईएमडी सादर करण्याच्या खात्याचा तपशील (राखीव िकमतीच्या १०%) एनईएफटी / 
आरटीजीएस यांच्या माध्यमातून

खाते �मांक : ADANIH१००EMDAHF ००१, बँक�चे नाव : आयसीआयसीआय बँक, लाभाथ�चे नाव : अदानी हौिसंग 
फायनान्स �ायव्हेट िलिमट�ड, आयएफएससी कोड : ICIC००००१०६

इ िललावाची तारीख आिण वेळ १७ जानेवारी २०२५ सकाळी ११. ०० ते संध्याकाळी ४. ००

अटी आिण शत� 
इ िललाव �ि�या ही "जसे आहे िजथे आहे" आिण "जे आहे ते आहे" तत्वावर घेण्यात येणार आहे. 
१ �त्यक्ष पाहणी : २३ िडसेंबर, २४ िडसेंबर, २७ िडसेंबर   २०२४  सकाळी ११ ते  संध्याकाळी ४. ३०
२  ऑनलाईन बोली (ईएमडी) ऑफर सुरु होण्याची तारीख १६ िडसेंबर २०२४ आिण संपण्याची तारीख १६ जानेवारी २०२५ संध्याकाळी ५. ३० पूव� 
३  �ािधक�त अिधकारी यांच्या मािहती आिण ज्ञानानुसार कोणत्याही मालमत्तेवर अन्य कोणताही भार नाही. मा� मालमत्तेच्या संदभार्त आपल्या बोली सादर करण्याच्या पूव� संबंिधत इच्छ�क खरेदीदार यांनी मालमत्तेवरील भार, हक्क 

आिण हक्क संबंध यांची स्वतं� चौकशी स्वतःच्या समाधानासाठी करून घ्यावी.  इ िललावाच्या संदभार्त ही जािहरात हे बँक�च्या वतीने कोणतेही म्हणणे िक�वा आश्वासन नाही आिण ते तसे आहे असे समजू नये. मालमत्तेची िव�ी 
ही एएचएफपीएल यांना ज्ञात असलेल्या आिण ज्ञात नसलेल्या सध्याच्या आिण भिवष्यकालीन भारांसह करण्यात येत आहे. सदरील मालमत्तेच्या संदभार्त तृतीय पक्षकार यांचे हक्क संबंध अथवा हक्क असल्यास त्यासाठी �ािधक�त 
अिधकारी / संरिक्षत धनको जबाबदार असणार नाहीत. 

४  मालमत्ता खरेदी करण्यासाठी स्वतःच्या बोली सादर करण्याच्या पूव� स्वतःच्या समाधानासाठी इच्छ�क बोलीदार यांनी मालमत्तेची स्वतं� पाहणी करणे आवश्यक आहे. िव�ीसाठी ठ�वण्यात आलेल्या मालमत्तेची पाहणी करण्याची अनुमती 
इच्छ�क बोलीदार यांना मालमत्तेच्या समोर नमूद करण्यात आलेल्या िठकाणी देण्यात येईल. 

५  इच्छ�क बोलीदार आपली ईएमडी रक्कम वेब पोट�ल https://Tygerhome.procure247.com या संक�तस्थळाच्या माध्यमातून लॉग इन आयडी आिण पासवड� यांच्या माध्यमातून भरणा करू शकतात. ( नावाची नोंदणी  
https://Tygerhome.procure247.com  या संक�तस्थळाच्या माध्यमातून करण्यात आल्यानंतर युजर आयडी आिण पासवड� मोफत देण्यात येणार आहे ). ईएमडी रकम एनईएफटीच्या माध्यमातून वरील �माणे नमूद करण्यात 
आलेल्या खात्यात भरणा करणे आवश्यक आहे. 

६  बोलीदार यांनी संबंिधत पोट�लवर स्वतःची नोंदणी क�ल्यानंतर (एकल) इच्छ�क बोलीदार / खरेदीदार यांनी बोली सादर करण्याच्या अंितम तारखेच्या पूव� खालील �माणे नमूद करण्यात आलेली कागदप�े वेब पोट�लवर अपलोड करणे 
आवश्यक आहे १) ( एनईएफटी / आरटीजीएस चलन, िक�वा डीडी )  २) पॅनकाड�ची एक �त ३) ओळखप� / अिधवास पुराव्याची �त (क�वायसी) म्हणजेच मतदार ओळखप� / वाहन चालिवण्याचा परवाना / पासपोट� आदी 
यांची �त ; ही कागदप�े सादर न करण्यात आल्यास बोली फ�टाळण्यात येईल.  प�रिशष्ट २ आिण ३ यांची स्क�न क�लेली �त योग्यरीत्या भरून आिण स्वाक्षरी करून अपलोड करणे आवश्यक आहे ( ही प�रिशष्ट�   https://
Tygerhome.procure247.com  या संक�तस्थळाच्या माध्यमातून डाउनलोड करता येतील) ज्या  इच्छ�क बोलीदार ज्यांनी  ज्यांना लॉग इन आयडी आिण पासवड� तयार करण्यासाठी, डाटा अपलोड करण्यासाठी, बोली 
सादर करण्यासाठी, इ बोलीच्या संदभार्त �ि�येची मािहती करून घेण्यासाठी साहाय्याची आवश्यकता असल्यास ते मेससर् आय सोिस�ग ट�क्नॉलॉजी �ायव्हेट िलिमट�ड, ६०३, ६ वा मजला, िशखर कॉम्प्लेक्स, नवरंगपुरा, अहमदाबाद 
३८० ००९, गुजरात, भारत यांच्याशी संपक� साधावा. 

   इ मेल तपशील  karan@procure२४७.com, Rajesh@procure247.com,  Tapan@procure२४७.com, सपोट� हेल्प लाईन �मांक राजेश चौहान - ६३५४९१०१८३, करण मोदी - ७०१६७१६५५७, चौकशी 
Helpdesk@procure247.com, येथे संपक� साधू शकता तसेच मालमत्तेच्या संदभार्त  शंकांचे िनरसन करून घेण्यासाठी �ािधक�त अिधकारी गौरेश मांजरेकर ९८७०५८६४९०, इ मेल  आयडी : gauresh.manjrekar@
tyger.in यांच्याशी सोमवार ते शिनवार या िदवसांत कायार्लयीन कामकाजाच्या वेळ�त संपक� साधू शकता. 

७  इच्छ�क बोलीदार यांनी बोली �प�े [ ईएमडी (राखीव िकमतीपेक्षा कमी असता नये ) आिण आवश्यक �प�े (जी मुद्दा �मांक ४ मध्ये अंतभूर्त करण्यात आली आहेत) १६ जानेवारी २०२५ रोजी संध्याकाळी ५. ३० पय�त सादर 
करणे आवश्यक आहे. आिण नोंदणी ��या पूणर् झाल्यानंतर आिण युजर आयडी आिण पासवड� �ाप्त झाल्यानंतर ते इ िललाव �ि�येत सहभाग घेण्यासाठी पा� असतील आिण ते कागदप�ांच्या पडताळणीस / �ािधक�त अिधकारी 
यांच्या मान्यतेस अधीन असेल. 

८  ऑनलाईन इंटर से िबिड�गच्या दरम्यान बोलीदार आपली बोली रक्कम "बोली वाढिवण्याच्या रकमेच्या" पटीत वाढवू शकतात (वरील �माणे नमूद करण्यात आल्यानुसार) आिण बोली समाप्त होण्याच्या शेवटच्या ५ िमिनटात बोली 
वाढिवण्यात आल्यास िललाव बंद होण्याची वेळ आपोआप ५ िमिनटांनी वाढिवण्यात येईल. ( िललाव बंद होईपय�त �त्येक वेळी) अन्यथा ती आपोआप बंद होईल. िललाव बंद होण्याच्या शेवटी सव�च्च बोली सादर करणाऱ्या बोलीदारास 
(बोली राखीव िकमतीपेक्षा कमी असता नये) �ािधक�त अिधकारी / संरिक्षत धनको यांच्याकड�न पडताळणी नंतर यशस्वी बोलीदार म्हणून घोिषत करण्यात येईल. 

९  यशस्वी बोलीदार यांनी अदा क�लेली ईएमडी रक्कम खरेदी रकमेचा भाग म्हणून ठ�ऊन घेण्यात येईल तसेच सवर् अयशस्वी बोलीदारांची ईएमडी रक्कम परत करण्यात येणार आहे. ईएमडी रकमेवर कोणत्याही स्वरूपात व्याज िदले 
जाणार नाही. यशस्वी बोलीदार यांनी िव�ी िकमतीच्या २५% रक्कम, ईएमडी ऍडजेस्ट करून, �ािधक�त अिधकारी यांनी अंितम बोली रक्कम स्वीक�त क�ल्याच्या  तारखेपासून २४ तासांत अदा करणे आवश्यक आहे तसेच िव�ी 
िकमतीच्या उवर्�रत ७५ % रक्कम १५ व्या िदवशी िक�वा �ािधक�त अिधकारी यांनी िलिखत स्वरूपात वाढवून िदलेल्या वाढीव कालावधीत भरणा करणे आवश्यक आहे. यशस्वी बोलीदार यांनी वरील �माणे नमूद करण्यात आलेली 
रक्कम भरणा करण्यात कसूर क�ल्यास त्याने त्यापूव� भरणा क�लेली रक्कम जप्त होण्यास पा� असेल आिण संबंिधत मालमत्तेचा पुन्हा िललाव करण्यात येईल आिण थकीत बोलीदाराचा संबंिधत मालमत्तेवर कोणताही हक्क िक�वा 
हक्क संबंध असणार नाही. 

१०  इ िललावाच्या पूव� इच्छ�क आिण पा� बोलीदार इ िललावाच्या संदभार्त ऑनलाईन �िशक्षण आय सोिस�ग ट�क्नॉलॉजी �ायव्हेट िलिमट�ड यांच्याकड�न �ाप्त करू शकतात. इंटरनेट सेवा खंिडत झाल्यास त्यासाठी �ािधक�त अिधकारी / 
बँक तसेच  आय सोिस�ग ट�क्नॉलॉजी �ायव्हेट िलिमट�ड जबाबदार असणार नाहीत. इ िललाव �ि�येत सहभाग घेण्यासाठी अखंिडत इंटरनेट सेवा पुरवठ्याची सुिवधा उपलब्ध करून घेणे ही संबंिधत बोलीदार यांची जबाबदारी असेल. 

११  लागू असलेले मु�ांक शुल्क, अित�रक्त मु�ांक शुल्क, हस्तांतरण शुल्क, शुल्क आिण वैधािनक / अवैधािनक देयता, कर, शुल्क जे क�णालाही देणे असतील ते खरेदीदार यांनी अदा करणे आवश्यक आहे. 
१२  सव�च्च बोलीचा स्वीकार करणे हे �ािधक�त अिधकारी यांना बंधनकारक असणार नाही, कोणतीही एक िक�वा सवर् बोली स्वीकारण्याचा / कोणतेही कारण न देता िललाव �ि�या पुढ� ढकलण्याचा / स्थिगत करण्याचा िक�वा रद्द 

करण्याचा अिधकार �ािधक�त अिधकारी यांच्याकड� आहे. 
१३  बोलीदार यांना सल्ला देण्यात येतो की त्यांनी इ िललावाच्या सिवस्तर अटी आिण शत� जाणून घेण्यासाठी इ िललाव �ि�येत सहभाग घेण्यासाठी बोली सादर करण्याच्या पूव� मेससर् आय सोिस�ग ट�क्नॉलॉजी �ायव्हेट िलिमट�ड   

https://Tygerhome.procure247.com या संक�तस्थळाला भेट �ावी)
१४ हे �काशन ,अहत्वाच्या खंडांच्या अधीन आहे 
     िवशेष सूचना 
बोलीदार यांनी शेवटच्या क्षणी बोली सादर करणे टाळावे कारण कोणतीही �ुटी रािहल्यास त्यासाठी अदानी हौिसंग फायनान्स �ायव्हेट िलिमट�ड िक�वा सेवा पुरवठादार जबाबदार असणार नाहीत (खंिडत इंटरनेट आदी ) अशी �स्थती 
टाळण्यासाठी बोलीदार यांना आवाहन करण्यात येते की त्यांनी पयार्यी व्यवस्था करावी जसे की वीजपुरवठा आदी ज्या योगे इ िललाव �ि�येत अखंिडतपणे सहभाग घेता येईल. 

सूचना : सरफ�सी कायदा २००२ च्या अनुसार ही सूचना ही ३० िदवसांची वैधािनक सूचना आहे. 
कजर्दार / सह कजर्दार / हमीदार यांना या�ारे सूिचत करण्यात येते की त्यांनी वरील �माणे नमूद करण्यात आलेली रक्कम अिधक त्यावरील व्याज आिण अन्य आकार इ िललावाच्या तारखेच्या पूव� अदा करावेत अन्यथा लामालत्तेचा 
िललाव करण्यात येईल आिण काही रक्कम िशल्लक रािहल्यास ती व्याज आिण शुल्कासह वसूल करण्यात येईल. 
स्थळ : महाराष्� 
िदनांक : १६/१२/२०२४

टायगर होम फायनान्स �ायव्हेट िलिमट�ड 
नोंदणीक�त कायार्लय : िशखर, िमथाखाली सक�ल जवळ, नवरंगपुरा, अहमदाबाद ३८० ००९, गुजरात, भारत 
कॉप�रेट कायार्लय : वन बीक�सी, सी िवंग, १००४/ ५, १० वा मजला, वां�े क�लार् कॉम्प्लेक्स, वां�े (पूवर्), मुंबई ४०० ०५१, महाराष्�, भारत सीआयएन : यु६५९९९ िजजे 
२०१७पीटीसी ०९८९६० संक�तस्थळ :www.tygerhomefinance.in

स्वाक्षरी / -
�ािधक�त अिधकारी 

टायगर होम फायनान्स �ायव्हेट िलिमट�डभाषांतरामध्ये �ुटी आढळल्यास इं�जी मजक�र �ाह्य धरण्यात येईल

नवी िदल्ली, िद. १५ (वतृ्तसंस्था) : कर ज्ाच ेईएमआय 
महाग झाल्यानतंर सर्वसामांन्याना आणखी एक चटका बसणार 
असल्याची चिन्हं आह.े सध्या मध्यपरू्वेत मोठ्या प्रमाणात सघंर्ष 
सरुू आह.े याचा बाहरेच्या जगावरही घातक परिणाम होणार 
आहे. भारतातील लोकानंाही याचा मोठा फटका बस ूशकतो. 
रशिया आणि इराणवर यरुोपियन यनुियनच्या निर्बंधामंळेु 
कच्च्या तलेाची परुवठा लाइन आता कमकुवत होऊ लागली 
आहे. त्यामळेु आतंरराष्ट्रीय बाजारात तलेाचा तटुवडा जाणवू 
शकतो. या भीतीमळेु गले्या ५ दिवसातं कच्च्या तलेाच्या 
किमती ६ टक्क्यांनी वाढल्या आहते. जी गले्या ३ 
आठवड्यातील उच्चांकी पातळी आह.े अशीच परिस्थिती 
राहिली आणि आतंरराष्ट्रीय बाजारात कच्च्या तलेाच्या किमती 
कमी झाल्या नाहीत तर भारतातही पटे्रोल आणि डिझले महाग 
होऊ शकत.े

एकीकडे कच्च्या तलेाचा परुवठा कमी झाल्यान े आणि 
दुसरीकडे अमरेिकेन े व्याजदरात कपात केल्यामळेु कच्च्या 
तलेाची खरदेी वाढल्यान े आतंरराष्ट्रीय बाजारात कच्च्या 

५ दिवसांत कच्च्या तेलाच्या किमतीत ६ टक्क्यांनी वाढ, 
देशात पेट्रोल-डिझेल महागणार?

तलेाच्या किमती वाढल्या आहते. 
जागतिक इधंन म्हणनू कच्च्या 
तलेाच्या मागणीला यएूस फेडरल 
रिझर्व्हकडून सातत्यान े प्रोत्साहन 
दिल ेजात आह.े यामुळे ब्रेंट फ्युचर्स 
१.०८ किवा १.५ टक्क्यांनी वाढून 
प्रति बरॅल ७४.४९ वर पोहोचल.े 
यएूस वसे्ट टेक्सास इटंरमीडिएट 
(WTI) क्रूड १.२७ किवा १.८ 
टक्क्यांनी वाढून ७१.२९ वर 
पोहोचल.े गले्या ३ आठवड्यांतील 
कच्च्या तलेाची ही सर्वोच्च किमत 
होती. त्याच वळेी, WTI ने सोमवार 
त े शकु्रवार या ५ दिवसातं कच्च्या 
तलेात ६ टक्क्यांची वाढ नोंदवली 
आह.े तो गले्या शकु्रवारी ७ 
नोव्हेंबरनतंरच्या सर्वोच्च पातळीवर 
बदं झाला. भारतीय बाजारपेठेत, 
मल्टी कमोडिटी एक्सचेंज (MCX) 

वर कच्च्या तेलाचे वायद े १.१ 
टक्क्यांनी वाढल े आणि प्रति बॅरल 
६,०४४ रुपयांवर बंद झाल.े कच्च्या 
तेलाच्या किमती आणखी वाढतील, 
अस ेबाजारातील तज्ज्ञांचे मत आह.े 
चिनी आकडेवारी दर्शवत े की 
जगातील सर व्ात मोठा आयातदार 
चीनकडून कच्च्या तेलाची आयात ७ 
महिन्यांत प्रथमच वार्षिक आधारावर 
नोव्हेंबरमध्ये वाढली आह.े २०२५ 
च्या सरुुवातीपर्यंत ते उच्च पातळीवर 
राहील. युरोपियन युनियननेही 
रशियावर अनेक प्रकारचे निर्बंध 
लादण्याचे मान्य केल े आह.े 
अमेरिकाही अशा अनेक पावलांचा 
विचार करत आह.े यावरून 
आतंरराष्ट्रीय बाजारात तेलाच्या 
किमती आणखी वाढण्याची शक्यता 
असल्याचे स्पष्ट झाल ेआह.े

नवी िदल्ली, िद. १५ 
(वतृ्तससं्था) : रिलायन्स इंडस्ट्रीजचे 
चेअरमन मुकेश अंबानी यांनी 
नुकतीच एक मोठी घोषणा केली 
आहे. त्यांनी इरा बिंदा यांची  
रिलायन्स इंडस्ट्रीज लिमिटडे 
(RIL) मध्ये नवीन समूह 
अध्यक्षपदी नियुक्ती केली आहे.  
इरा यांच्या नियुक्तीबाबत मुकेश 
अंबानी यांनी सांगितले की, इराकड े
कार्यकारी समिती, ईशा अंबानी, 
आकाश अंबानी आणि अनंत अंबानी 
यांच्या मदतीने कंपनीचा लोककेंद्रित 
उपक्रम चालवण्याची जबाबदारी 
असेल.  

मुकेश अंबानी यांनी स्वतः इरा 
बिंदा यांच्या नियुक्तीची घोषणा केली 
आहे. त्यांच्या नियुक्तीमुळे कंपनीच्या 
धोरणांमध्ये मोठा बदल झाल्याचे 

संकेत मिळत आहेत. याआधी, बिदा 
यांनी मेडट्रॉनिक, यूएसए येथे मानव 
संसाधन प्रमुख आणि उपाध्यक्ष, 
ग्लोबल रीजन म्हणून काम केले 
आहे. बिंदांकडे प्रचंड व्यावसायिक 
अनुभव आहे. त्यांनी जीई कपॅिटल, 
जीई इंडिया, जीई हेल्थकेअर आणि 
जीई ऑइल अँड गॅस सारख्या 
कंपन्यांमध्ये काम केले आहे. 

लिंक्डइन पोस्टमध्ये बिंदांनी 
रिलायन्स इंडस्ट्रीजमध्ये सामील 
झाल्याबद्दल आनंद व्यक्त केला 

अंबानी कुटुंबाच्या बाहेरील व्यक्ती; RIL मध य्े मिळाली मोठी जबाबदारी
आहे. त्यांनी त्यांच्या पोस्टमध्ये म्हटले 
की, त्या अध्यक्ष मुकेश अंबानी आणि 
संचालक, ईशा अंबानी पिरामल, 
आकाश अंबानी आणि अनंत अंबानी 

यांच्यासह कंपनीमध्ये बदल घडवून 
आणण्यास उत्सुक आहेत. त्यांनी 
आपल्या मित्रांचे आणि प्रायोजकांचे 
आभार मानले. 
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